CENTRAL ADMIN BTRAT IVE TR [BUNAL
JAIPUR BENCH : JaIPUR .
Date of Order :03.09.,2001,
R NOo, 27/2001

in

O.A. NO. 93/1997.

R . N. Pathak son of Late Shri DN, Pathak, aged about
60 years, retired Pessenger Guard Scale Rs.5000-8000
from Western Railway, Gangapur city, Kota Division,
resident of 6-aA, Kalyan puri, Ram Nagar, 20dala,
Jalpur.,

VERSUS

1. Union of India through the General HManager, western
Railway., EChurchgate, Munbal .

2. The Chief persomnel Officer, Western Rallway, Church-
gate, Mum}r)ai.

3. The Divisional Rallway Manager, Western Railway, Kota
Division, Kota.

RESP ONDENTS

ORDER

I(per Hon'ble Mr. Gopal &ingh)

In this Review Applicatioinl a prayer has been
made to recall our order dated 26 .07.2001 passed in
0a NO. 93/97 and to decide afresh the case after

sumnoning the official records of the applicant and .~

rehear the case.

‘2 o we do not f£ind any substance Or any reason to
summon the official records and rehear the case, We
have already considered the contentions Of the rival
parties. as such we dO not find any ercror apparent

on the face of records.

3. The RA is therefore, liable to be dismisseda
and is acco:rdingly dismissed by circulation.
%’\ N\/\./

(A.K. FISRA)
Jugdl . Heiber




